
Mail Bag

Dear Sir,

R.B.I. Legal News and Views — House Journal of the Legal Department

We are a Firm of Advocates dealing with Banks and NBFCs. We came across R.B.I.
Legal News & Views and found to be informative. We feel that Law Firms like us must
possess a copy of the publication periodically. We shall be very thankful if our name is
included in your mailing list.

Thanking you,

S. Vasudevan
Advocate

S. Vasudevan & Associates
No. 16, First Floor,

Erabalu Chetty Street,
Chennai-600 001.

E-mail : vkalaw@hotmail.com

Dear Sir,

Please send me a copy of your publication “RBI News & Views” for my knowledge
updation and enrichment to the following address :

S.V. Srinivasan
Canara Bank
Nungambakkam
chennai-600 034.

My e-mail address : yesveeyes@vsnl.net.in

Thanks.

Mr. N.V. Deshpande
Principal Legal Adviser RBI,
Mumbai-400 001.

Dear Sir,

I had opportunity to see your RBI Legal News and Views. I must say RBI is doing a good
service in the field of law under your Editorship by publishing RBI Legal News and
Views which is very informative.

We would be happy if you could include us also in your regular mailing list.

With regards,

M.S. Ahuja



Dear Editor,

R.B.I. Legal News & Views

While I was in Vijaya Bank, Head Office, Recovery Section, I had an opportunity to go
through the captioned Magazine. The articles are very much informative and useful to the
Banks and Advocates also. The Journal Section, Judgement Section and Legislative
Section are well compiled.

I would like to be a regular reader of your esteemed magazine, and I would request your
to enrol my name for subscription. The magazine may please be sent to me at my office
address as stated above.

Thanking you,

Yours faithfully,

K.S. Mallikarjunaiah
Legal Adviser for Vijaya Bank,

State Bank of India, Union Bank of India,
Canara Bank,

Karnataka Bank, and State Bank of Mysore.

Dear Sir,

Ref. : Subscription of RBI Legal News & Views

May I request you to please enroll me in the list of subscribers of the above magazine.

Presently I am working as Senior Manager in Pratapgarh Kshatriya Gramin Bank,
Pratapgarh, U.P. and looking after the legal matters, especially cases related to recovery
of bank loans etc.

My address for communication is as under :

Khalid Ahsan
Sr. Manager
Pratapgarh Kshatriya Gramin Bank,
Head Office, City Road,
Pratapgarh-230 001.

Yours faithfully,

Khalid Ahsan

Ed. Note : The names of the above readers have been included in the mailing list. The Journal is also
available on the net at the Bank’s website www.rbi.org.in
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